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1 251+000 251+080 Received from President,Village 
Council/Court, Tawipui North-II

2 251+450 251+560 Received from President,Village 
Council/Court, Tawipui North-II

3 253+800 253+880 Received from President,Village 
Council/Court, Tawipui North-II

4 256+890 256+970 Received from President,Village 
Council/Court, Tawipui North-I

5 257+915 257+970 Received from President,Village 
Council/Court, Tawipui North-I

6 259+130 259+180 Received from President,Village 
Council/Court, Tawipui North-I

7 266+145 266+245 Received from President,Village 
Council/Court, Tawipui South

8 266+980 267+090 Received from President,Village 
Council/Court, Tawipui South

9 267+935 267+995 Received from President,Village 
Council/Court, Tawipui South

10 271+555 271+700 Received from President,Village 
Council/Court, Thingfal

11 272+854 272+914 Received from President,Village 
Council/Court, Thingfal

12 273+100 273+160 Received from President,Village 
Council/Court, Thingfal

13 273+610 273+690 Received from President,Village 
Council/Court, Thingfal

14 273+985 274+040 Received from President,Village 
Council/Court, Thingfal

15 276+330 276+420 Received from President,Village 
Council/Court, Thingfal

16 276+470 276+540 Received from President,Village 
Council/Court, Thingfal

17 284+990 285+130 Received from President,Village 
Council/Court, Thingkah

18 286+585 286+622 Received from President,Village 
Council/Court, Thingkah

19 288+330 288+470 Received from President,Village 
Council/Court, AOC

1 256+540 256+600 Received from Land Owner with witness by 
Local VCP.

2 260+600 260+640 Received from Land Owner with witness by 
Local VCP.

3 261+900 261+960 Received from Land Owner with witness by 
Local VCP.

4 265+280 265+320 Received from Land Owner with witness by 
Local VCP.

5 267+760 267+840 Received from Land Owner with witness by 
Local VCP.

ADDITIONAL SPOIL BANKS

Sl. 
No From To

NOC Status Remarks

Request to Deputy Commissioner, 
Lunglei, Mizoram  Vide Letter No 

ABCI/SITE/AE/NH-54/PKG-6/2021-
22/655, Dated 30-09-2021 for approval.

Request to Deputy Commissioner, 
Lawngtial, Mizoram  Vide Letter No 
ABCI/SITE/AE/NH-54/PKG-6/2021-

22/640, Dated 22-09-2021 for approval.

Project:  Widening and Up-gradation to 2 lane with paved shoulder Configuration and geometric improvements from Km 
250.000 to Km 298.000 (Package-6) on Aizawl-Tuipang Section of NH-54 in the state of Mizoram on Engineering, 

Procurement and Construction (EPC) mode with JICA Loan Assistance

 Contract Package - 6                  Date : 30.04.2023
                                       Details of NOC of Spoil Banks

Design Chainage (Km)

1843



Venue 

Time 

OFFICE OF THE DEPUTY COMMISSIONER 

A meeting in connection with disposal of excavated soils in the 
Widening & Upgradation of NH-54 within Lunglei District is hereby convened 
as schedule given below : 

LAND ACQUISITION BRANCH 
LUNGLEI DISTRICT, MIZORAM 

Copy to : 

MEETING NOTICE 

Addl.DC Office Chamber, Lunglei 
11 th February, 20211 (Thur) @ 1:00 PM 

All members are requested to attend the meeting positively. 

No.F.216/ 1/2020-LRS(L)/NH-5/Vol-1/ 1: Dated Lunglei, the 10th Feb, 2021 

1. SO, LR&S, Lunglei. 
2. SDO(Sadar), DC's Office, Lunglei. 
3. SE, PWD, Lunglei Division. 

Sd/- R. VANRENGPUIA 
Add1. Deputy Commissioner 

Lunglei District, Mizoram 

4. DS &Wo, Soil Department, Lunglei. 
5. DAO, Agri. Department, Lunglei. 
6. DFO, Forest Department, Lunglei. 
7. General Manager, NHIDCL PMU, Lunglei. 

18/Project Manager, ABCI Camp, Hrangchalkawn. 
9. Project Manager, BIPL Camp, Rawpui. 

Addl. Dep aty Qommissioner Lunglei Distritt, Mizoram 
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BHARTIA (JV) 

Ref. No. ABCUSITE/AE/NH-54/PKG-6/2020-21/433 

To, 
Deputy Commissioner 
Lunglei, District, Mizoram. 

Dear Sir, 

Sub: Widening and up-gradation to 2-lane with paved slhoulder configuration and 
gcometric improvements from km 250.00 to km 298.00 (Package-6) on Aizawl 
Tuipang section of NH-54 in the State of Mizoram on EPC mode with JICA loan 
assistance" - Reg. NOC/permit for Spoil Bank. 

As per project schedule, Contractor bas finalized the Spoil bank locations after joint verification 
of ABC-Bhartiya (JV) represen:tive along with representative of NHIDCL, ICT, VCP & DISTRICT Administrative's rentesentative for dumping of excavated soil of the project 
highway and herewith submitting tae following spoil bank locations for your kind perusal. 

SI 

You are kindly requested to grant your approval for the flowing location and provide us the 
NOC/per:mits to proceed further with the construction of spoil banks. 

No. 

2 

3 

6 

7 

9 

10 

11 

12 

13 

14 

15 

Existing Chainage 
Ch. From 
247+320 

247+800 

247+860 

247+98) 

248+140 

249+930 

250+180 

254+200 

253+290 

254+540 

255+700 

256-+840 

259+020 

260+620 

263+020 

Ch. To 
247-+400 

247+820 

247+900 

248-40 

248+180 

249+980 

250+260 

254+240 

253+440 

254+640 

255-+800 

256+960 

Capital Travel Building 3rd Floor 
Ciub Road Silchal-788001 
Ph 03842-2474 252396 

259+100 

260+690 

263+120 

Length 
80 

20 

40 

40 

50 

80 

40 

150 

100 

100 

120 

Date: 08/02/2021 

80 

70 

100 

District 

Lunglci 
Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 

Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 

Remarks 

ABCPKG G, S!TE OFF!CE-RTF Suppiy. TEnpui, North- Lurglsl. Mzeram-7ee70 

er 
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16 

17 
18 

19 

20 

21 

22 

23 

24 

25 

26 

27 

28 

29 

30 

31 

32 

33 

BHARTA (JV) 
263+930 

264+840 
267+200 
268+760 
269+430 

270+100 
270+450 
271+000 
271+380 

273+500 

273+700 

273+950 

274+250 

274+430 

274+700 

276+360 

277+030 

278+740 

Thanking You, 

263+970 

Yours faithfu 

264+-920 

Authorized Signatéry 

267+240 

268+980 
269+540 
270+140 

270+510 
271+080 

271+430 
273+560 
273+750 

274+050 

274+300 

274+470 
274+750 
276+370 

277+080 
278+920 

Mr. Akhilesh Kumar Singh (Sr. GM) 

Oapital Travel Building, 3rd Floor, 
Club Road Silchar-788001 
Ph 03842-247471 262396 
Email. abci54.6@gmail com 

Lunglci 

Copy for kind information to: 

40 

80 

40 

220 

110 

3. RE office (Pkg 6), Lawangtlai, Aizawl, Mizoram 

40 

60 

80 

50 

60 

50 

100 

50 
40 

50 

10 

50 

180 

PA to Ad io.c 
DC': Of"lei 

1. Mr. Pranab Sinha, GM (P), NHIDCL, PMU-Lawngtlai, Mizoram 

Lunglei 

iope you wil find the above ir order and ailow us io procecd further. 

Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 

We have here with submit the joint inspection report for your kind infornation & ready 
reference. 

Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 
Lunglei 

2. Mr. B.N Singh The Authority's Engineer, M/s Intercontinental Consultant & 
Technocrats Private Ltd. in association with M/s PADECO Co. Ltd. Japan 

ARCI.PKG6. STE OFFICE. BRTF Suplv. Tawpul, North-1 Lunglei. Mizoram-796701 
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Jidening 
and 

upgradation 
to 

2-Lane 
with 

paved 

shouider 

configuration 
and 

geometric 

improvements 
from 

KM250.000 
to 

KM298.000(Package-6) 
on 

Aizawl-Tuipang 

section 
of 

NH-54 
in 
the 

state 
of 

Mizoram 
on 

Engineering 

procurement 

Joint 

inspection 

Report 
of 

Spoil 

Bank 

Location,conducted 
on 

08.11.19 
to 

19.11.19 

along 

with 

Lunglei 

District 

Administration,NHIDCL 
and 

Contractor 

Remarks 

Workability/ Feasibility 

Tentative fill 
volume (cum) 

Average Depth 

(M) 

Width (M) 

site (M) 
Length as per 

Side 

Existing Chainage 

80 

RHS 

-

To 
New Proposal 

From 

20 

RHS 

Already Desinated 

From 
247.320 

40 

1 

RHS 

247.400 
To 

247.820 247.900 

247.800 

10e o 

2 

RHS 

247.860 

3 

40 

248.0200 DA 

RHS 

247.980 

4 

50 

RHS 

248.180 

80 

RHS 

249.980 

150 

248.140 249.930 

RHS 

250.260 

250.180 

40 

RHS 

253.440 

253.290 

100 

RHS 

254.240 

800 

254.200 

100 

RHS 

254.540 

254.640 

9 10 

120 

RHS 

256.960 

255.800 

11 

255.700 

RHS 

256.840 

80 

12 

70 

RHS 

260.69o 

259.100 

13 

259.020 

100 

260.620 

LHS 

14 

40 

LHS 

263.120 

263.020 

15 

80 

LHS 

263.970 

263.930 

16 

40 

RHS 

264.920 

264.840 

17 

220 

LHS 

267.240 

267.200 

18 

110 

268.980 

THS 

268.760 

19 

40 

LHS 

279.140 

269.540 

20 

269.430 

60 

LHS 

270.100 

21 

LHS 

270.510 

80 

270.450 

22 

LHS 

271.080 

271.000 

50 

23 

50 

THS 

271.430 

271.380 

24 

50 

LHS 

273.560 273.750 

273.500 

5 

50 

LHS 

273.700 

26 

274.050 

LHS 

50 

27 

273.950 

274.300 

LHS 

50 

28 

274.250 

274.470 

THS 

50 

274.430 

29 

RHS 

274.750 

274.700 

30 

50 

RHS 

276.370 277.080 

276.360 

180 

RHS 

277.030 

31 32 

278.920 

278.740 

33 

District Administrative's Representative 

Authority's Representative 

AE's Representative 

ontractor's 
No. 

fetatve 
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(NO OBJECTION CERTIFICATE) 

I Lalfanzauva the president of village council of Tawipui North-II. 
Situated under District Lunglei, do hereby declare and confirm that 
council have permitted to avail SPOIL BANK for soil dumping for 
ABCI-BHARTIA (JV) in our village at Chainage i 

SI. No. 
1 

2 
3 
4 

Existing Chainage of Spoil Bank 
CH. 247+320 

From 

CH. 247+800 
CH. 247+960 
CH. 250+180 

President Signature 

(Lalfanzauva) 
Village Council/Court 

Tawipui North-II 

To 
CH. 247+400 
CH. 247+820 
CH. 248+020 

(Revised) respectively with reference to their application dated: -21/05/2021 
The council have No Objection to ABCI-BHARTIYA - (JV) to use the land for the above mentioned purpose. 

CH. 250+260 

Date: 28 0g -a2/ 

Place: Tawipui North-II 
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(NO OBJECTION CERTIFICATE) 

IT. Lal lawmpuia the president of village council of Tawipui North-I. Situated under District Lunglei, do hereby declare and confirm that council have permitted to avail SPOIL BANK for soil dumping for ABCI-BHARTIA (JV) in our village at Chainage : 
SI. No. 

1 

2 

Existing Chainage of Spoil Bank 
From 

CH. 253+360 
CH. 254+420 
CH. 255+700 

To 
CH. 253+440 

President Signature 

CH. 254+520 

(Revised) respectively with reference to their application dated:- 18/05/2021 

(T. Lal lawmpuia) 
Village Council/Court 

Tawipui North-1 

CH. 255+800 

The council have No Objection to ABCI-BHARTIYA -(JV) to use the land for the above mentioned purpose. 

Date: 1. . 27 

Place: Tawipui North-I 
Presidern: 

Village Council / Co 
TawipuiN 

c 

1849



(NO OBJECTION CERTIFICATE) 

I S.Vanlal Ruata The president of village council of Tawipui South. 
Situated under District Lunglei, do hereby declare and confirm that 
council have permitted to avail SPOIL BANK for soil dumping for 
ABCI-BHARTIA (JV) in our village at Chainage : 

SI. No. 

3 

Existing Chainage 
From 

CH. 263+020 
CH. 263+910 
CH. 264+900 

President Signature 

To 
CH. 263+120 

(Revised) respectively with reference to their application dated: - 18/05/2021 

Mr. S.anlal Ruata 
Village Council/Court 

Tawipui South 
lawipui'S' 

CH. 264+016 

The council have No Objection to ABCI-BHARTIA - (JV) to use the 
land for the above mentioned purpose. 

HCourt 

CH. 264+960 

Date: 1. 9-) 

Place: Tawipui South 
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(NO OBJECTION CERTIFCATE) 

I LALFAK THANGA The president of village council of Thingfal. 
Situated under District Lunglei, do hereby declare and confirm that 
council have permitted to avail SPOIL BANK for soil dumping for 
ABCI-BHARTIA (JV) in our village at Chainage : 

SI. No. 

4 a 
6 

Existing Chainage 
From 

President 

CH. 270+200 

Village Council/Court 

CH. 270+450 

Thingfal 

CH. 271+000 
CH. 271+380 
CH. 273+962 

President Signature 

CH. 274+160 

Mr. LALFAK THANGA 
Village Council/Court 

Thingfal 

To 

CH. 270+260 

CH. 270+510 

The council have No Objection to ABCI-BHARTIA - (JV) to use the 
land for the above mentioned purpose. 

CH. 271+080 
CH. 271+430 
CH. 274+075 
CH. 274+230 

Date: /6//2 

Place: Thingfal 

ch 
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(NO OBJECTION CERTIFICATE) 

I KLALTANPUIA The president of village council of Thinkah. Situated under District Lawngtlai, do hereby declare and confim that council have permitted to avail SPOIL BANK for soil dumping for ABCI-BHARTIA (JV) in our village at Chainage : 
SI. No. 

2 
CH. 282+860 

Existing Chainage 
From 

CH. 284+510 

President Signature 
Mr. K.LALTANPUIA 
Village Council/Court 
S AutoThingkah ici Covn 

To 
CH. 283+000 

The council have No Objection to ABCI-BHARTIYA-(JV) to use the 
land for the above mentioned purpose. 

CH. 284+560 

Date: /5,.203) 

Place: Thingkah 

Ch 
Ch. 
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Ref. No. ABCVSITE/AE/NH-54/PKG-6/202 |-22/655 

To, 
Deputy Commissioner 
Lunglei, District, Mizoram. 

Sub: "Widening and up-gradation to 2-lane with paved shoulder configuration and 
geometric improvements from km 250.00 to km 298.00 (Package-6) on Aizawl 
Tuipang section of NH-54 in the State of Mizoram on EPC mode with JICA loan 
assistance" - Reg. NOC/permit for Spoil Bank. 

Dear Sir, 

As per project schedule, Contractor has finalized the Spoil bank locations after joint verification of 
ABCI-Bhartia (JV) representative along with representative of NHIDCL, 1CT, VCP & DISTRICT 

Administrative's representative for dumping of excavated soil of the project highway and herewith 
submitting the following spoil bank locations for your kind perusal. We are herewith submitted the 
NOCs received from the local VCP. 
So you are kindly requested to approved the flowing location and provide us the NOC/permits from your 
end to proceed further with the construction of spoil banks. 

SI.no. 
1 

2 
3 

6 

7 

Ch.From 

8 

247+320 
247+800 
247+960 
250+180 
253+360 
254+420 
255+700 

Thanking You, t 

Yours faithfully, 

Ch. To 

Authozed Signatory 

247+400 
247+820 
248+020 

Enclosed: NOCs copy. 

250+260 
253+440 
254+520 
255+800 

Existing Chainage 
Length 

Copy for kind information to: 

80 
20 
60 
80 
80 

100 
100 

Mr. Akhilesh Kumar Singh (Sr. GM) 

100 

Sl.no. 
9 

10 
11 
12 
13 

14 

15 

Ch.From 
263+910 

16 

264+900 
270+200 
270+450 
271+000 
271+380 

263+020 263+120 

Hope you will find the above in order and allow us to proceed further. 

273+962 

Date: 30/09/2021 

274+160 

Ch. To 
264+016 

264+960 
270+260 
270+510 
271+080 
271+430 
274+075 
274+230 

1 Mr. Pranab Sinha, GM (P), NHIDCL, PMU-Lawngtlai, Mizoram 

Length 
106 

P.A to DC 

60 
60 
60 
80 
50 

113 
70 

glel District, Lunglel 

RemarkS 

2. Mr. B.N Singh The Authority's Engineer, M/s Intercontinental Consultant & 
Technocrats Private Ltd. in association with M/s PADECO Co. LId. Japan 

3. RE office (Pkg 6), Lawangtlai, Aizawl, Mizoram 
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Ref. No. ABCISITE/AENH-S4/PKG-6/202 1-22/640 

To, 
Deputy Commissioner 
Lawngtlai, District, Mizoram. 

Sub: "Widening and up-gradation to 2-lane with paved shoulder configuration and 
geometric improvements from km 250.00 to km 298.00 (Package-6) on Aizawl 
Tuipang section of NH-54 in the State of Mizoram on EPC mode with JICA loan 
assistance"- Reg. NOC/permit for Spoil Bank. 

Dear Sir, 

As per project schedule, Contractor has finalized the Spoil bank locations after joint verification 
of ABCI-Bhartia (JV) representative along with representative of NHIDCL, ICT, VCP & 
DISTRICT Administrative's representative for dumping of excavated soil of the project 
highway and herewith submitting the following spoil bank locations for your kind perusal. We 
are herewith sub1nitted the NOCs received from the local VCP. 

So you are kindly requested to approved the flowing location and provide us the NOC/permits 
from your end to proceed further with the construction of spoil banks. 

SI 
No. 

2 

3 

Yours 

Existing Chainage 
Ch. From 

282+860 

284+510 

286+280 

ithiully 
Authorized Siguatory. 

Ch. To 

283+300 

Enclosed: NOCs copy. 

284+560 

286+420 

Mr.Akhilesh Konaf Singh (Sr. GM) 

Length 

Copy for kind information to: 

140 

Hope you will find the above in order and allow us to proceed further. 
Thanking You, 

50 

140 

3. RE oflice (Pkg 6), Lawangtlai, Aizawl, Mizoram 

Date: 22/09/2021 

Mm 

Lawngtlai District Lawngtlai 

District 

Lawngtlai 
Lawngtlai 
Lawngtlai 

Mr. Pranab Sinha, GM (P), NHIDCL, PMU-Lawngtlai, Mizoram 

Remarks 

2. Mr. BN Singh The Authority's Engineer, M/s Intercontinental Consultant & 
Technocrats Private Lid. in association with M/s PADECO Co. Ltd. Japan 
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(NO OB.ECTIOiN CERTIFICATE) 

IK.LALTANPUIA The president of village council of Thinkah. 
Situated under District Lawngtlai. do hereby declare and confirm that 
council have permitted to avail SPOIL BANK for soil dumping for 

ABCI-BHARTIA (JV) in our village at Chainage i 

SI. No. 

2 

Existing Chainage 
From 

CH. 282+860 
CH. 284+510 

President Signature 
Mr. K.LALTANPUIA 
Village Council/Court 

Thingkah 

To 
CH. 283+000 

The council have No Objection to ABCI-BHARTIYA - (JV) to use the 
land for the above mentioned purpose. 

CH. 284+560 

Date:/5. 7. 40) 

Place: Thingkah 
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lal Artonomous Dhtuat 

Villagge Cou 
Preside 

.AALOYA) 

Village Council/Court Mr. LIANKAMLOVA 

Place: AOC 

President Signature 

Date: 

i9-9:21 

land 
for 
the 

above 

mentioned 

purpose. 

The 
council 

have 
No 

Objection 

to 
ABCI-BHARTIA 

-(JV) 
to 

use 
the 

1 

CH. 286+280 

CH. 286+420 

SI. No. 

From Existing Chainage 

To 

BHARTIA 

(JV) 
in 

our 
village 

at 
Chainage 

: 

have 
permitted 

to 
avail 

SPOIL 

BANK 

for 
soil 

dumping 

for 
ABCI 

under 

District 

Lawngtlai, 

do 
hereby 

declare 

and 
confirm 

that 
council 

| 

NO 

LIANKAMLOVA The 

president 

of 
village 

council 

of 
A0C. 

Situated 

OB.JECTIO)NCERTIFICATE) 
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LAND ACQUSITION BRANCH, DEPUTY COMMISSIONER: LUNGLEI 

FORMAT FOR AGREEMENT BETWEEN CONTRACTORS AND PRIVATE 
PARTIES FOR N.H WIDENING PROJECTS 

This is to certity that ,, La |awypghame), a/o I dlol wlo 
(name), a resident of T&spLunw- (Name of town/vllage) at 
District, who is rightful holdet/clalmant of land pass No. 

Date of Agreement: 

of la-N-(locatlon) at Chainage25% t540-dsbt6448/ RHS for NH S4 
Widening Project, have reached an agreement with A Pcs- BHART IA (JV) (Name of 
Contractor) regardlng Use of Land as Spol Bank/ Claims for land damagel 
Claims or assets damage otc. ('exact purpose to be written here) in terms of 
monetary andior material relief which js to belhas been given to me to my 
satisfaction, and that I will make no further claims or complaints in this regard. 

Signed by: 

(Signature & Namej 
VOM NT 

2. WITNESS 1 2e 
Laz maul 

A. Engllsh Vorsion 

/o 

Date of Agreement: 

Signed by: 

202 23 

2. WITNESS 1 Zu 

(hming), s/o dlo wló 

B. Mizó Version 

(Signatures, Names, Designation/Address) 

I Rrcbungeliat) 

V2. CONTRAÇTOR 
R Kaasam 

(Signature, Name & Segh 

aAresident T. talloieee6o0nci/Cour. 
1. LAND HOLDERIeUAIMANT 

vCP- Tauoyp-NL (Signature & Name) 

4. WITNESS 2 
mala 

Kei, 
(KhuaNeng), gk 
VC Aven-La 2664So a hmun Iaephe N- Chainage LHS/RHS 
NH 54 Widening Project atan hian, a thawktu frecI-BARTIA (or) (Contractor 
hming) nen hian inrensiamin, ka ram hi Spoil Bank atana hman/ Ram4ait-chhiat 
ThBai teh thing tihchhiat etc. ('a hmanna/chhiatna ziah tur) hi ka phalin ka remti a, 

he project atana hman/tihchhiat anih vangin zangnadawmna pawh pawisa / bungrua 

(hming). 
(district) a cheng mek hi, diktaka ka ram neih Pass No 

Bnoing Hil Exelin Sti 

Chy e drsaa dt oaas 

PKG 

V2 cONTRAÇTOR O 
(slgnature, Name & Sga) 
4. WITNESS 2 

Lazul me'signatures, Names, Designation/Address) 

PKG 6 

in ka dawng tawhldawn a, he ka ram chungchangah hian complaint enmaw claim 
dang ka siam tawh lo ang tih ka tiam e. 
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LAND ACQUSITION BRANOH, DEPUTY0OMMISsIONER: LUNGLEI 

FORMAT FOR AGREEMENT BETWEEN GONTRACTORS AND PRIV¬TE 
PARTIES FOR N.HWIDENING PROJECTS 

Date of Agreement: 

This s to dertify thatl (mame), To) d/ol wlo K. LALRAWNA 
(name), a resident ofAWLRUl souTH (Name of toyn/vllage) at NALE 
District, who is righttul holder/olalmant of land pass'No. -43o419t6 LO16Sp 
of ERTFKANh ocation) at Chalnage &6t 6 Y0 LHS/ RHS for NH-Sh. 

Widening Project, have reached an agreementwith Ae4: BnARTIA. CN)(Namie of 
Contraçtor) regarding Use of Land as Spoll BankI Clalms for land damagel 

(Signature & Name) 

A. English Verslon 
KAL HMANA HZUAA 

signedby: v206ot 
1. LAND HOLDERCLAIMANT 

Kei, 

2:8/ 122-02) 

2. WITNESS 1 CCyANHALRYr) 

K. LALHMANGAIH2UAA 

NH-54 

President 

2. CONTRACTOR 
A<HIAESH FUMAL s 

(Slgnature, Name &Sea 

B. Mizo Version 
(Signatures lafhes esighationlAddress) ASIKS8H SiNGH 

(hming), (s/o / dlo wlo 

4. WITNESS 2 

KLALRAWN A 

Date of Agreoment: 2812lee 
Signed by: r2uaLot 

1. LAND HOLDER/CLAIMANT 

(Signature & Name) 

BH4 

(KhuaMeng), LUNALEI (district) a cheng mek hi, diktáka ka ram neih Pass No. PPG-4 13 3 
CL.1016l6/2014-1RS)IS1ahmun BRTE KANA Chainage 260 t640 LHSIRHS (9T6 

Widening Project atan hlan, a thawktu 447-BMARTIA CIY) 

2. WITNESS 1 (C.VAARMATA 
President 

(hming), TAwIPUsoUTH 

hrning) en hian inremslamin, ka ram hi Spoll, Bank atana hman/ Ram laih chhiat 
Thlal leh thing tihchhiat ete. ('a hmannalchhiatna zlah tun hi ka phalin ka remti a, 
he project atana hman/tihchhiat anih vangin zangnadawmna pawh pawisa /bungrua 

in ka dawng tawhldawn a, he ka ram chungchangah hian complaint emaw clalm 
dang ká slam tawh lo ang tih ka tiam e, 

154-63 

(Gontractor 

4. WITNESS 2 

2. CONTRACTOR x4 
AKHILESH KUMAEA 

t atfia (Slgnature, Name& SeaS 

(Slgnatutes,Nanes DesignationAddress) (enRBSH S10KG H) 

Claims for assets damage etc. (exaot purpose tobe witten here) in tems of 
monetany and/or materlal reltef whlch is to belhas been glven to me to my 
satisfaction, and thati will make noifurther claims or complaints In this regard. 
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LAND AcQUSITION BRANCH, DEPUTY COMMISSIONER: LUNGLEI 

FORMAT FOR AGREEMENT BETWEEN CONTRACTORS AND PRIVATE 
PARTIES FOR N.H WIDENING PROJECTS 

Tha ls to cartity that a/KA aongh 
(name), a resident of_ Tawi 
District, who is rightful holdetlolalmant of land pass No. 

Date of Agreement: 

1. LAND HOLDERCLAIMANT 

of_YMA Lre tamatlocatlon) at Chalnage A6 |4 900L� S/ RHS for NH Sp Widening Project, have reached an agreement with Aßc]- BHARIUAE) (Name of Contractor) regarding Use of Land as Spoil Bank/ Olaims for land damagel Glaims for assets damage eto. ('exact purpose to be wrltten here) in terns of monetary and/or matarial rellef which s to be/has been given to me to my satisfaction, and that I will make no further claims or complaints in this regar 

(Signature & Name) 
2. WITNESS 1 

A. Engllsh Version 

frdlol wo 

Date of Agreement: 

CyAA1AL RyATA) 

Signod by: lelku a 

Sout (Name of town/villago) at 

(LAAK HANNG A H 
1. LAND HOLDER/CLAIMANT 

(Signature & Name) 
2. WITNESS 1 

riesiaenSignatures, Names, Designation/Address)J. HksKÊsH Tn) 
B. Mizo Version 

2. 

Kei, (hming, slo / dlo I wlo (hming).Tawsw Souh 
(KhuaVeng), duw (district) a cheng mek hi, diktäka ka ram neih Pass No. 

a hmun YM 4 Rom Hnua Chainage +900 LHS/RHS 

Mongpuna 

4. WITNESS 2 

Mangpuna 
NH S4 Widening Project atan hian, a thawktu A8c1- BHARTIAJY(Contractor hming) nen hian inremsiamin, ka ram hi Spoil Bank atana hman/ Ram laih chhlat Thlai leh thing tihchhiat etc. (*a hmannafchhiatna ziah tur) hi ka phalin ka remti a, he project atana hman/tihchhiat anih vangin zangnadawmna pawh pawisa / bungrua in ka davwng tawhldawn a, he ka ram chungchangah hian complaint emaw claim 

C. YANÅALRUAT A)) 

(Signature, Name & Seal) 

e19000 

2. 

3HAR 
PYC -6 

6TRACTOF 
4. WITNESS 2 

(Signatüres, Names, Designatlion/Address 

HA 

(Signature, Name & Seal) 

PKG-6 

*AAIKASN s ig 

dang ka siam tawh lo ang tih ka tiam e. 
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Kei C. Lalthatzama VCP Tawipui 'S' Lunglei Distriot ian vantlang Ram / VC ram 
Tawipui 'S' Minpui veng a tuikhur hnai mawmg kawr hi Deputy Commissioner min beisei 
ang leh Village Counoit Sitting Dt 20/04/2023 in a rem tih angin NH-54 Weidening Project 
a tan hian hman, a thawktu NHIDCL / ABCI Company ten nen inromsiamin Spoil Barik a 
tan a hman hi ka phal sakin ka renti a, he Project atan a hman / tihchhiat a nih avangin 
zangnadawmna atan NH-54 Pi Thangruaii in bul atang a Tawipui 'S' Primary School II 
panna ( step ) hi PIS-l thleng a Cemented a Dt 1" May 2023 ral hma ngei a siarm tur leh 
Spoil bank siamna tur a Wall hi Dt 27h April 2023 ral hma ngei a tinawm tak leh nghet t¡k a 

remsiam ani. 

Date of Agreemegt 42623 

1. (CLALTHANZAMA ) 
Presidcnt 

Tawipuu S' 

2. (CLALAWMPUIA) 
VC Member Tawipui S 

3. (K. ZOTHANMAWIA ) 
VC Member Tawipui S 

4 (H LA =FAKAWMA) 
Secretary 

Vlage Council / Court 
Tawipui 'S 

Copy to 1. DC Lunglei District 
2. GM NHDCL 
3. GM ABCI 
4. PM ABCI 
5. All VC Member 

Contractor te nen kan in 

1. 

2. 

Contractor 

3 

4 

( DEBANDRA SAMANTARAY) 

(RAY) SANKAR RoY) 

(4RRN) OAa chhung tur leh Nalla tha tak a siam turin 
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LAND ACQUSITION BRANGH, DEPUTY COMMISSIONER: LUNGLEI 
FORMATFOR AGREEMENT BETWEEN GONTRACTORS AND PRIVATE PARTIES FOR N.H WIDENING PROJECTS 

ThIS s tocertly that LALRAVMAWLA, (name), slo t d/ol wlo bENGCHHUNGA (name), a resident of TAWIPUZ SOUTH. (Name of town/village) at UNALEL District who is rightful holderlolalmant of land pass No. VCPPC3)-B/200B-200s/12 5 (location) at Chainage 2611 830 LHS/ RHS for NH54 Widening Project, have reached an agreerment with AoCI-BHARTIA CY) (Name of Contractor regarding Use of Land as Spoll Bank Clalms for land damagel Clatmsfor assats damage etc. (exact pupose to be written here) in terms of monetaty andlor material relief which is to be/has been given to me to my 

Signed by 

(Signature & Name) 

Kel, 

LAND HOLDERICL AINARAMMANy A) 

2. WITNESS 1 {CYANtRuAT) 

LALRAMMAWIA 

A, Engllsh Verslon 

(Signatures 

Date of Agreement, 

"Sghature & Narne) 

CAL RA M M ANIA 
1. LAND HOLDER/CLAIMANT 

go 

2g2(2026 

(hming), dlo 1 wlo (hming), TAW1Pu S00T H 
(KhuaVen9), u4I (district) a cheng mek hi, diktakå ka ram neih Pass No. 

vGe P)8002-200 hmunhChainage 26+t 8S0 LHSIRHS 
NH S4 Widening. Project atan hi¡n, a thawktu ABc I-A4ARTIAGXContractor 
hming) nen hianang nstamin, ka ram hí Spoifl Bank atana hmanl Ram laih chhiat 
Thlal lahthing tihchhiat etc. ('a hmanna/chhiatne zlah tur) hi ka phalin ka remti a, 
he project atana hman/tihchhiat anih vangin zangnadawmna pawh pawisa / bungrça 
in ká dawng tawhldawn a, he ka ram chungchangah hian complaint emaw clalm 

dang ka siam tawh lo ang tih ka tlam e. 

(Rupes Fften 

Names, DesignationIAddress) A2HRSHKEH SiNG HJ 

slyned by:,htna tfiatot 

B. MizoVersion 

2. CONTRÁCTORO 
(Signature, Name &Sea) 
4. WITNESS 2 

DENGH HUNEA 

2. WITNESS 1(C~yAwALRnTA) 

2. CONTRACTOR 
AKHILESA KUMASNG 

(Signature, Name &$ealy 
4. WITNESS 2. 

(Signatures, Naties,Desgnaton/Adress) Q2.ALHIKSSH S nG) 

satisfaction, and that l will make no futher claimsor complaints in this regard. 
Date of Agreement: A/a/2021 
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      SPOIL BANK DETAILS
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1 302+910 302+980 Attached

2 307+880 307+940 Attached

3 308+180 308+220 Attached

4 309+100 309+130 Attached

5 309+615 309+650 Attached

6 319+790 319+850

7 326+210 326+290 Attached

8 327+040 327+110 Attached

9 329+300 329+360 Attached

1 295+250 295+270

2 299+020 299+080 Attached

3 300+960 301+010

4 301+770 301+820

5 305+790 305+830 Attached

6 307+220 307+280 Under ROW, So no NOC required

7 314+300 314+400

8 314+990 315+020

9 324+760 324+810 Attached

10 329+950 330020 Attached

11 332820 332+850 Attached

ADDITIONAL SPOIL BANKS

Project:  Widening and Up-gradation to 2 lane with paved shoulder Configuration and geometric 
improvements from Km 298.000 to Km 339.000 (Package-7) on Aizawl-Tuipang Section of NH-54 in the state 

of Mizoram on Engineering, Procurement and Construction (EPC) mode with JICA Loan Assistance

                                          Contract Package - 7                 Date : 30.04.2023

                                       Details of NOC of Spoil Banks

Sl. No
Design Chainage (Km)

NOC Status 
From To

1863



1864



1865



1866



1867



1868



1869



1870



1871



1872



1873



1874



1875



1876



1877



1878



1879
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      SPOIL BANK DETAILS

1880



1 335630 335680 Obtained (Copy Attached)

2 336640 336750 Obtained (Copy Attached)

3 337080 337280 Obtained (Copy Attached)

4 339730 339795 Obtained (Copy Attached)

5 342660 342740 Obtained (Copy Attached)

6 345980 346180 Obtained (Copy Attached)

7 348480 348580 Obtained (Copy Attached)

8 352800 352880 Obtained (Copy Attached)

9 353730 353830 Obtained (Copy Attached)

10 354400 354500 Obtained (Copy Attached)

11 355475 355630 Obtained (Copy Attached)

12 359450 359550 Obtained (Copy Attached)

13 369390 369490 Obtained (Copy Attached)

14 372550 372650 Obtained (Copy Attached)

1 344+600 345+050 Obtained (Copy Attached)

2 348+700 349+050 Obtained (Copy Attached)

3 360+600 360+750 Obtained (Copy Attached)

4 363+100 363+500 Obtained (Copy Attached)

5 363+600 363+800 Obtained (Copy Attached)

6 370+250 370+350 Obtained (Copy Attached)

ADDITIONAL SPOIL BANKS

Project:  Widening and Up-gradation to 2 lane with paved shoulder Configuration and geometric improvements 
from Km 339.000 to Km 380.000 (Package-8) on Aizawl-Tuipang Section of NH-54 in the state of Mizoram on 

Engineering, Procurement and Construction (EPC) mode with JICA Loan Assistance

      Contract Package - 8  Date : 30.04.2023

 Details of NOC of Spoil Banks

Sl. No
Design Chainage (Km)

NOC Status 
From To

1881



1882



1883



1884



1885



1886



1887



1888



1889



1890



1891



1892



1893



1894



1895



1896



1897



1898



1899



1900



1901



1902



1903



1904



1905



1906



1907



1908



1909



1910



1911



1912



1913



1914



1915



1916



1917



1918



1919



1920



1921



1922



1923
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      SPOIL BANK DETAILS

1924



1 0+380 0+430 Mutual Understanding 

2 0+580 0+780 Obtained (Copy Attached)

3 1+500 1+550 Mutual Understanding 

4 2+100 2+150 Obtained (Copy Attached)

Construction of Lawngtlai Bypass (Section-3) on Aizawl -Tuipang Section of NH-54 in the State of Mizoram on 
Engineering, Procurement and Construction (EPC) mode, with Japan International Cooperation Agency 

(JICA) loan assistanceSection of NH-54 in the state of Mizoram on Engineering, Procurement and 
Construction (EPC) mode with JICA Loan Assistance

                                          Lawngtlai Bypass                    Date : 30.04.2023

Details of NOC of Spoil Banks (All Additional Spoil Banks)

Sl. No
Design Chainage (Km)

NOC Status 
From To

1925



1926



1927



1928



NATIONAL HIGHWAYS AND INFRASTRUCTURE 
DEVELOPMENT CORPORATION LIMITED (NHIDCL) 

MINISTRY OF ROAD TRANSPORT & HIGHWAYS 
GOVERNMENT OF INDIA 

Widening and Up-gradation to 2-lane with paved shoulder configuration and geometric 
improvements from Km 250.000 to Km 380.000 (Section-3: Civil Contract Packages- 6, 7 
and 8) on Aizawl - Tuipang Section of NH-54 in the State of Mizoram on Engineering, 
Procurement and Construction (EPC) mode with JICA loan assistance 

SPOIL BANK DETAILS      
(�� August 2023)

PMU- Lawngtlai

Authority’s Engineer 

Intercontinental Consultants and Technocrats Pvt. Ltd., New Delhi, India 
in association with 

PADECO Co. Ltd., Japan 

1929

ANNEXURE - XXX



As per CA Additional

1 Package-6 1745756 512989 1232774 19 5 ABCI-BIPL(JV)

2 Package-7 986200 639756 346444 9 11 PMPL-SRC Infra(JV)

3 Package-8 1095540 492579 602961 14 6 BIPL-ABCI(JV)

4 Lawngtlai Bypass 274200 18200 256000  - 5 David Zohmachhuana

Total Quantities = 4101696 1663524     2438179 42 27

Aizawl-Tuipang Highway, NH-54
Contract Packages - 6,7,8 & Lawngtlai Bypass

Summary of Spoil Bank Quantities
Number of Spoil Banks

Sl. No. Contract Package
Approx Excavation 
Quantities (Cum)

Used Quantities 
(Cum)

Spoil Quantities 
(Cum)

EPC Contractor

1930
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      SPOIL BANK DETAILS 

1931



Sl No. Used Quantity  
(M3) Remarks

1 1745756

2 265899

3 247090

4 1232774

Easting Northing Easting Northing

1 251+000 251+080 484183.627 2514849.69 484223.09 2514782.231 41209 Gabion Work is completed Reconstruction Required

2 251+450 251+560 484185.498 2514569.399 484158.02 2514491.505 76209 Location to be shifted 

3 253+800 253+880 483482.752 2513163.482 483417.786 2513116.081 56209 Gabion Work is completed Reconstruction Required

4 256+890 256+970 483528.78 2511417.961 483472.428 2511466.994 23740 Gabion Work is completed

5 257+915 257+970 483658.907 2511069.936 483694.3 2511037.331 41209 Gabion Work is completed

6 259+130 259+180 483272.935 2510559.554 483279.833 2510511.609 56209 Protection Work in Progress

7 266+145 266+245 484892.56 25106410.01 484875.949 2506319.549 43689 Gabion Work is completed Reconsturction Required

STATUS OF SPOIL BANKS DATE: ϭϵ.0ϴ.2023

Remarks

Details of Construction of Spoil Banks

CO-ORDINATE

Start EndSl. No
From To

Approx Quantity  
(Cum)

Status of Protection work Photo Reference

Project:  Widening and Up-gradation to 2 lane with paved shoulder Configuration and geometric improvements from Km 250.000 to Km 298.000 (Package-6) on Aizawl-Tuipang Section of NH-54 in 
the state of Mizoram on Engineering, Procurement and Construction (EPC) mode with JICA Loan Assistance

Description 

Approx  Quantity of Excavation

Quantity used in Embankment/Sub Grade/ Shoulder

Quantity used in Gravity Wall/ RE Wall Back filling

Approx  Quantity in Spoil Bank

Design Chainage (Km)

Contract Package - 6

1932



Easting Northing Easting Northing

Remarks

CO-ORDINATE

Start EndSl. No
From To

Approx Quantity  
(Cum)

Status of Protection work Photo Reference

Design Chainage (Km)

8 266+980 267+090 485232.656 2506255.031 485324.176 2506293.756 76959 Gabion Work is completed

9 267+935 267+995 485091.103 2505759.816 485041.292 2515120.892 44689 Gabion wall to be started

10 271+555 271+700 485877.385 2504166.898 485934.126 2504272.409 86959 Protection Work in Progress

11 272+854 272+914 486580.924 2504710.99 486542.875 2504685.585 28359 Gabion Work is completed

12 273+100 273+160 486460.949 2504520.631 486498.704 2504473.89 39869 Gabion Work is completed

13 273+610 273+690 486555.196 2504267.949 486562.004 2504218.39 41209 Gabion Work is completed

14 273+985 274+040 486823.568 2504140.827 486854.07 2504097.53 33307 Gabion Work is completed

15 276+330 276+420 486544.868 2502728.069 486570.036 2502661.917 57448
Gabion Work upto 3rd lift 

completed 
Remaining work is Stopped

16 276+470 276+540 486557.359 2502646.061 486498.91 2502627.779 116209 Gabion Work is completed Reconstruction Required

17 284+990 285+130 487106.238 2496156.079 487186.045 2496086.027 188209 Gabion wall to be started

1933



Easting Northing Easting Northing

Remarks

CO-ORDINATE

Start EndSl. No
From To

Approx Quantity  
(Cum)

Status of Protection work Photo Reference

Design Chainage (Km)

18 286+585 286+622 487276.758 2495171.702 487296.221 2495156.903 19142 Work Stopped

19 288+330 288+470 487745.37 2494130.172 487803.734 2494034.112 19500 Gabion wall to be started

1 256+540 256+600 483769.911 2511413.734 483790.924 2511363.225 36209 Gabion wall to be started

2 260+600 260+640 483823.642 2509944.232 483861.576 2509930.313 31209 Gabion wall to be started

3 261+900 261+960 483823.411 2509015.682 483855.755 2508971.653 27209 Gabion wall to be started

4 265+280 265+320 484608.941 2506702.841 484617.11 2506669.85 23709 Gabion wall to be started

5 267+760 267+840 485167.606 2505885.771 485141.655 2505816.655 24109 Gabion wall to be started

1232774

19
5

ADDITIONAL SPOIL BANKS

Note : (1) Total nos. of spoil banks as per CA =
(2) Nos. of additional spoil banks =

Total Quantity =

1934



Spoil Bank – 251+000 to 251+080 

1935



Spoil Bank – 251+450 to 251+560 

1936



Spoil Bank – 253+800 to 253+880 

1937



Spoil Bank – 256+890 to 256+970 

1938



Spoil Bank – 257+915 to 257+970 

1939



Spoil Bank – 259+130 to 259+180 

1940



Spoil Bank – 266+145 to 266+245 

1941



Spoil Bank – 266+980 to 267+090 
1942



Spoil Bank – 267+935 to 267+995 

1943



Spoil Bank – 271+555 to 271+700 

1944



 Spoil Bank – 272+854 to 272+914 

 Spoil Bank – 273+100 to 273+160 

1945



 Spoil Bank – 273+610 to 273+690 

1946



 Spoil Bank – 273+985 to 274+040 

1947



 Spoil Bank – 276+330 to 276+420 

1948



 Spoil Bank – 276+470 to 276+540 
1949



 Spoil Bank – 284+990 to 285+130 

1950



 Spoil Bank – 286+585 to 286+622 
1951



 Spoil Bank – 288+330 to 288+470 

1952



Spoil Bank – 256+540 to 256+600 

1953



 Additional Spoil Bank – 260+600 to 260+640 

1954



 Additional Spoil Bank – 261+900 to 261+960 

1955



Additional Spoil Bank – 265+280 to 265+320 

1956



 Additional Spoil Bank – 267+760 to 267+840 

1957
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      SPOIL BANK DETAILS

1958



Sl No. Used Quantity  
(M3) Remarks

1 986200
2 260696
3 80500
4 298560
5 346444

Easting Northing Easting Northing

1 302+910 302+980 489059.817 2483925.822 489096.089 2483942.426 38000 Gabion wall to be started

2 307+880 307+940 491327.948 2483716.753 491337.805 2483681.171 39800 Complete

3 308+180 308+220 491336.256 2483444.612 491343.273 2483410.561 26540 Complete

4 309+100 309+130 490993.076 2482967.929 490987.833 2482955.228 19900 Complete

5 309+615 309+650 491029.594 2482536.56 491032.807 2482518.625 23220 Complete

6 319+790 319+850 494597.732 2477511.498 494602.698 2477467.781 39800
Gabion wall  is complete and 

finishing work is under 
progress

Quantity used in Gravity Wall/ RE Wall Back filling
Hard Rock used
Approx  Quantity in Spoil Bank

STATUS OF SPOIL BANKS DATE: ϭϵ.0ϴ.2023

Sl. No
Design Chainage (Km) CO-ORDINATE Approx 

Quantity  
(Cum)

Status of Protection 
work Photo Reference Remarks

From To
Start End

Quantity used in Embankment/Sub Grade/ Shoulder

Project:  Widening and Upgradation to 2-lane with paved shoulder configuration and  geometric improvements from Km 298.000 to Km 339.000 Aizawl-Tuipang Section of NH-54 in the State of Mizoram on 
Engineering, Procurement and Construction mode with JICA loan assistance.

Contract Package - 7

Details of Construction of Spoil Banks

Description 

Approx  Quantity of Excavation

1959



7 326+210 326+290 494678.882 2480261.476 494617.205 2480310.52 10500 Gabion wall to be started

8 327+040 327+110 494341.885 2480871.344 494354.061 2480895.239 46440
Gabion wall  is complete and 

finishing work is under 
progress

9 329+300 329+360 494722.82 2482238.703 494722.325 2482273.787 20860 Gabion wall is complete and soil 
dumping is in progress. Reconstruction Required

1 295+250 295+270 488751.7551 2487953.224 488736.6478 2487940.3 1807 Gabion wall to be started

2 299+020 299+080 488089.0406 2485107.833 488031.6285 2485090.668 8720 Gabion wall to be started

3 300+960 301+010 488345.1847 2483583.096 488393.595 2483595.572 7270 Gabion wall to be started

4 301+770 301+820 488822.8266 2483233.333 488863.0532 2483214.515 4267 Gabion wall to be started

5 305+790 305+830 491422.1178 2484458.428 491450.1461 2484484.261 5810 Gabion wall to be started

6 307+220 307+280 491422.8078 2484325.395 491381.019 2484289.339 8720 Gabion wall to be started

7 314+300 314+400 492864.8844 2480068.092 492871.3583 2479995.361 14530 Gabion wall to be started

ADDITIONAL SPOIL BANKS

1960



8 314+990 315+020 492902.4211 2479568.605 492897.0601 2479494.697 3160 Gabion wall to be started

9 324+760 324+810 494595.8422 2479132.185 494572.5357 2479176.316 7270 Gabion wall to be started

10 329+950 330020 494205.2104 2482348.548 494250.7269 2482401.673 10170 Gabion wall to be started

11 332820 332+850 495151.6549 2483726.123 495163.2252 2483753.799 9660 Gabion wall to be started

346444

9
11(2) Nos. of additional spoil banks =

Total Quantity =

Note : (1) Total nos. of spoil banks as per CA =

1961



Spoil Bank – 302+910 to 302+980 

1962



Spoil Bank – 307+880 to 307+940 

1963



Spoil Bank – 308+180 to 308+220 

1964



Spoil Bank – 309+100 to 309+130 

1965



Spoil Bank – 309+615 to 309+650 

1966



Spoil Bank – 319+790 to 319+850 

1967



Spoil Bank – 326+210 to 326+290 

1968



Spoil Bank – 327+040 to 327+110 

1969



Spoil Bank – 329+300 to 329+360 

1970



Additional Spoil Bank – 295+250 to 295+270 

1971



Additional Spoil Bank – 299+020 to 299+080 

1972



Additional Spoil Bank – 300+960 to 301+010 

1973



Additional Spoil Bank – 301+770 to 301+820 

1974



Additional Spoil Bank – 305+790 to 305+830  

1975



Additional Spoil Bank – 307+220 to 307+280  

1976



Additional Spoil Bank – 314+300 to 314+400 

1977



Additional Spoil Bank – 314+990 to 315+020  

1978



Additional Spoil Bank – 324+760 to 324+810  

1979



Additional Spoil Bank – 329+950 to 330+020  

1980



Additional Spoil Bank – 332+820 to 332+850  
1981
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1982



Sl No. Used Quantity   
(M3) Remarks

1 1095540
2 346579

3 96000

4 50000

5 602961

Easting Northing Easting Northing

1 335630 335680 495743.4074 2483448.961 495800.7369 2483380.487 40230 Gabion wall in progress

2 336640 336750 496303.755 2483520.837 496335.3727 2483625.772 55430 Gabion wall in progress

3 337080 337280 496449.5591 2483429.745 496407.6127 2483248.227 9735 Gabion wall Complete

4 339730 339795 496449.5591 2483429.74S2 496407.6127 2483248.227 3587 Gabion wall Complete

5 342660 342740 486823.568 2504140.827 486854.07 2504097.53 32000 Gabion wall in progress

6 345980 346180 499230.2705 2479383.551 499408.0939 2479418.34 20310 Spoil Bank Damage Due 
To Natural Calamity

From To
Start End

Quantity used in Gravity Wall/ RE Wall Back filling

Quantity used in Boulder and Aggregate from Hardrock Excavation

STATUS OF SPOIL BANKS DATE: ϭϵ.0ϴ.2023

Sl. No

Design Chainage (Km) CO-ORDINATE

Approx Quantity  
(Cum)

Status of Protection 
work

Photo Reference Remarks

Approx  Quantity in Spoil Bank

Quantity used in Embankment/Sub Grade/ Shoulder

Project:        Widening and Up-gradation to 2 lane with paved shoulder Configuration and geometric improvements from Km 339.000 to Km 380.000 (Package-8) on Aizawl-Tuipang Section of NH-54 in the state of Mizoram on 
Engineering, Procurement and Construction (EPC) mode with JICA Loan Assistance

Contract Package - 8

Details of Construction of Spoil Banks

Description 

Approx  Quantity of Excavation

1983



Easting Northing Easting Northing
From To

Start EndSl. No

Design Chainage (Km) CO-ORDINATE

Approx Quantity  
(Cum)

Status of Protection 
work

Photo Reference Remarks

7 348480 348580 500478.0285 2478593.846 500450.883 2478515.618 15800 Gabion Wall Complete

8 352800 352880 502605.1743 2476791.909 502665.0799 2476739.391 94500 Gabion Wall Complete

9 353730 353830 503303.7735 2476505.874 503348.8717 2476417.36 20145.000 Gabion Wall Complete

10 354400 354500 503606.7785 2475917.065 503637.4408 2475823.37 25876.000 Gabion wall Start Soon

11 355475 355630 503500.4157 2475350.295 503428.1263 2475312.371 84764 Gabion Wall Complete

12 359450 359550 504345.1055 2473232.802 504386.0706 2473143.017 82857 Gabion Wall Complete

13 369390 369490 502307.035 2468491.244 502145.501 2468454.592 32700 Gabion wall Complete

14 372550 372650 502596.903 2467012.898 502691.821 2467036.449 59027 Gabion wall Start Soon

1 344+600 345+050 498267.672 2479692.068 498443.168 2479361.259 5900 Gabion wall to be 
started

ADDITIONAL SPOIL BANKS

1984



Easting Northing Easting Northing
From To

Start EndSl. No

Design Chainage (Km) CO-ORDINATE

Approx Quantity  
(Cum)

Status of Protection 
work

Photo Reference Remarks

2 348+700 349+050 500536.165 2478508.697 500866.548 2478558.018 4890 Gabion wall to be 
started

3 360+600 360+750 504897.787 2472330.4 504939.886 2472197.873 3220 Gabion wall to be 
started

4 363+100 363+500 504508.552 2470575.042 504281.159 2470459.81 5130 Gabion wall to be 
started

5 363+600 363+800 504295.68 2470361.62 504261.909 2470183.824 4240 Gabion wall to be 
started

6 370+250 370+350 501908.491 2468202.505 502002.668 2468192.55 2620 Gabion wall to be 
started

602961.000

14
6

Note : (1) Total nos. of spoil banks as per CA =
(2) Nos. of additional spoil banks =

Total Quantity =

1985



Spoil Bank-1 Km 335+655 (Road Level Surface) 

Spoil Bank-1 Km 335+655 (Bottom Level Surface) 

1986



Spoil Bank- 2 km 336+695(Road Level Surface) 

 Spoil Bank- 2 km 336+695(Bottom Level Surface) 

1987



Spoil Bank- 3 km 337+180(Road Level Surface) 

Spoil Bank- 3 km 337+180 (Bottom Level Surface) 

1988



Spoil Bank- km 339+762 (Road Level Surface) 

Spoil Bank- km 339+762 (Bottom Level Surface) 

1989



Spoil Bank-5 km 340+415 (Road Level Surface) 

Spoil Bank-5 km 340+415 (Bottom Level Surface) 

1990



Spoil Bank- 6 km 342+700 (Road Level Surface) 

Spoil Bank- 7 km 342+700 (Bottom Level Surface) 

1991



Spoil Bank- 7 km 348+530 (Road Level Surface) 

Spoil Bank- 7 km 348+530 (Bottom Level Surface) 

1992



Spoil Bank- 8 km 352+840 (Road Level Surface) 

 Spoil Bank- 8 km 352+840 (Bottom Level Surface) 

1993



Spoil Bank-9 km 353+780 (Road Level Surface) 

Spoil Bank-9 km 353+780 (Bottom Level Surface) 

1994



Spoil Bank-10 km 354+450 (Road Level Surface) 

Spoil Bank-10 km 354+450 (Bottom Level Surface) 

1995



Spoil Bank-11 km 355+552 (Road Level Surface) 

Spoil Bank-11 km 355+552 (Bottom Level Surface) 

1996



Spoil Bank-12 km 359+500 (Road Level Surface) 

Spoil Bank-12 km 359+500 (Bottom Level Surface) 

1997



Spoil Bank-13 km – 369+440 (Road Level Surface) 

Spoil Bank-13 km – 369+440 (Bottom Level Surface) 

1998



Spoil Bank-14 km 372+600 (Road Level Surface) 

Spoil Bank-14 km 372+600 (Bottom Level Surface) 

1999



Additional Spoil Bank Photographs 

Additional Spoil Bank-1 km-344+825 (Road Level Surface) 

Additional Spoil Bank-1 km-344+825 (Bottom Level Surface) 

2000



Additional Spoil Bank-2 km-348+875 (Road Level Surface) 

Additional Spoil Bank-2 km-348+875 (Bottom Level Surface) 

2001



Additional Spoil Bank -3 - km-360+675 (Road Level Surface) 

Additional Spoil Bank -3 - km-360+675 (Bottom Level Surface) 

2002



Additional Spoil Bank -4 km- 363+300 (Road Level Surface) 

Additional Spoil Bank -4 km- 363+300 (Bottom Level Surface) 

2003



Additional Spoil Bank - 5 km-363+700 (Road Level Surface) 

Additional Spoil Bank - 5 km-363+700 (Bottom Level Surface) 

2004



Additional Spoil Bank -6 Km – 370+300 (Road Level Surface) 

Additional Spoil Bank -6 Km – 370+300 (Bottom Level Surface) 

2005
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      SPOIL BANK DETAILS

2006



Sl No. Used Quantity   (M3) Remarks

1 274200
2 18200
3 256000

Easting Northing Easting Northing

1 0+380 0+430 488485.606 2490169.667 488474.356 2490196.944 18000 Gabion Work in Progress

2 0+580 0+780 488485.325 2490106. 518 488523.584 2490003.89 42000 Gabion Work Completed

3 1+500 1+550 488332.98 2489609.785 488332.73 2489609.848 55000 Gabion Work Completed

4 2+100 2+150 488638.355 2489072.471 488611.348 2489167.703 8000 Gabion Work in Progress

5 488413.131 2490483.866 488418.034 2490395.863 133000 Identified dumping 
area(outside project)

256000
Nil

Quantity used in Embankment/Sub Grade/ Shoulder

Project:  Construction of Lawngtlai Bypass (Section-3) on Aizawl -Tuipang Section of NH-54 in the State of  Mizoram on Engineering, Procurement and Construction (EPC) mode, with 
Japan International Cooperation Agency (JICA) loan assistance

Contract Package -  Lawngtlai Bypass

Details of Construction of Spoil Banks

Description 
Approx  Quantity of Excavation

Approx  Quantity in Spoil Bank

STATUS OF SPOIL BANKS (All Additional Spoil Banks) DATE: ϭϵ.0ϴ.2023

Sl. 
No

Design Chainage (Km) CO-ORDINATE

Approx Quantity   
(Cum)

Status of Protection work Photo Reference Remarks
From To

Start End

Total Quantity

Common dumping ground

Note:  As per CA, Spoil Banks = 

2007



Additional Spoil Bank – 0+380 to 0+430 
2008



Additional Spoil Bank – 0+580 to 0+780  
2009



Additional Spoil Bank – 1+500 to 1+550  
2010



Additional Spoil Bank – 2+100 to 2+150  
2011
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Photo showing dumping area forest in nature and damage to trees and other flora 

 

 

Photo showing dumping area forest in nature and damage to trees and other flora 

 

2012

XXXI



 

Photo showing dumping area forest in nature and damage to trees and other flora 

 

 

Photo showing dumping area forest in nature and damage to trees and other flora 

 

 

2013



 

Photo showing the area forest in nature, where widening work is still to be started, under 

LADC 

 

 

Photo showing muck sliding down the hill and damage to trees 

 

2014



ANNEXURE-II2015



No.H.88088/Poltn./50(102)/2023-MPCB/               :           Dated Aizawl, the 4th September, 2023

ORDER
IMPOSITION OF ENVIRONMENTAL COMPENSATION CHARGE AGAINST NATIONAL

HIGHWAYS AND INFRASTRUCTURE DEVELOPMENT CORPORATION LIMITED
(NHIDCL) FOR VIOLATION OF ENVIRONMENTAL NORMS

WHEREAS, the Hon’ble National Green Tribunal, NGT, Eastern Zone, Kolkata Bench in its order

dated 17.03.2023 & 11.08.2023 in O.A 26/2023/EZ in the matter of Vanramchhuangi versus Union

of India and others has issued following directions to the State Government:

01. To constitute Committee under the chairmanship of PCCF, Mizoram, Integrated Regional

Office of MoEF&CC, Shillong, Mizoram Pollution Control Board, State Wildlife Warden and

concerned DMs of the respected Districts of Mizoram. The Committee shall undertake site

visit and submit Committee Report on affidavit.

02. To recover Environmental Compensation to the extent of Rs.5,90,70,000/- (Rupees Five

Crore Ninety Lakh Seventy Thousand only) from NHIDCL for violation of environmental

rules relating to dumping of muck and other violations.

03. To take legal actions against the Officers of the NHIDCL responsible for the violation of the

Environmental Rules.

04. Chief Secretary, Govt. of Mizoram is directed to file his personal affidavit in the above regard

by next date of listing, that is, 13.09.2023.

AND WHEREAS, in compliance of the above stated directions of the Hon’ble National Green

Tribunal(NGT), Eastern Zone, Kolkata Bench, contained in its order dated 17.03.2023, Govt. of

Mizoram has constituted the Committee vide Notification No.C.18014/379/2023-FST dt. 18.08.2023

comprising of the following members:

Chairman  - Principal Chief Conservator of Forests, Mizoram

Members  -Representative of Integrated Regional Office, MoEF&CC, Shillong

- Chief Wildlife Warden, Mizoram

- Deputy Commissioner/District Magistrate, Lunglei District with respect to

area falling under Lunglei District

- Deputy Commissioner/District Magistrate, Lawngtlai District with respect to

area falling under Lawngtlai District

- Deputy Commissioner/District Magistrate, Siaha District with respect to area

falling under Siaha District

Member Secretary - Member Secretary, Mizoram Pollution Control Board, Aizawl

Contd./-

MIZORAM POLLUTION CONTROL BOARD
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                     -2- 

AND WHEREAS, the Committee constituted above, as per the order of the Hon’ble National Green 

Tribunal(NGT), Eastern Zone, Kolkata Bench dated 17.03.2023, has carried out inspection of the 

muck disposal sites and the works going on along the NH-54 in Mizoram between Km 431/00 to Km 

562/00 on 25th August 2023 where NHIDCL has been undertaking road widening project.  

 

AND WHEREAS, the Hon’ble National Green Tribunal(NGT), Eastern Zone, Kolkata Bench in its 

order dated 17.03.2023 directed the State Government to recover Environmental Compensation to 

the extent of Rs.5,90,70,000/- (Rupees Five Crore Ninety Lakh Seventy Thousand only) from 

NHIDCL for violation of environmental rules relating to dumping of muck and other violations. 

 

AND WHEREAS, the State Government has directed Mizoram Pollution Control Board, vide letter 

No.C.18014/379/2023/FST dated 01.09.2023 to take immediate actions for recovery of the 

Environmental Compensation in compliance to the above stated Hon’ble NGT order.  

 

NOW THEREFORE, in compliance of the order of the Hon’ble National Green Tribunal(NGT), 

Eastern Zone, Kolkata Bench dated 11.08.2023 and following the direction of the Govt. of Mizoram, 

the National Highways and Infrastructure Development Corporation (NHIDCL) is hereby imposed 

Environmental Compensation to the extent of Rs. Rs.5,90,70,000/- (Rupees Five Crore Ninety Lakh 

Seventy Thousand only). The amount is to be deposited in the form of Bank Draft, in favour of the 

Member Secretary, Mizoram Pollution Control Board and payable at the State Bank of India, Zodin 

Branch, Aizawl within a period of one week from the date of issue of this order without fail.  

 

This issues with the approval of the Competent Authority. 

 

                  Sd/-C.LALDUHAWMA 
       Member Secretary 
 

Memo No.H.88088/Poltn./50(102)/2023-MPCB/    :          Dated Aizawl, the 4th September, 2023 

To,  

 The Executive Director, 

 M/s. National Highways and Infrastructure Development Corporation (NHIDCL) 

 Tuikhuahtlang, Aizawl, Mizoram 

 Email: ro-mizoram@nhidcl.com 

           Contd./- 

      -3- 

2017



Copy to:  

1. The P.P.S to the Chief Secretary, Govt. of Mizoram for kind information of the Chief 

Secretary. 

2. The Principal Secretary, Environment, Forests and Climate Change, Government of 

Mizoram, for kind information. 

3. The PCCF, Environment, Forests and Climate Change, Government of Mizoram, for kind 

information. 

4. The Regional Director, RDNE, Central Pollution Control Board, TUMSIR, Shillong, for 

kind information. 

5. The Deputy Commissioners of all Districts, Mizoram, for kind information. 

6. The Superintendent of Police, Aizawl, for kind information. 

7. Office Copy. 

 

 

 

 

(C.LALDUHAWMA) 
                                                                                                                Member Secretary 
                                                                                                   Mizoram Pollution Control Board 

 
 
 
 
 

 
 
 
 
 
 
 
 
 

Mizoram New Capital Complex (MINECO), 
Thlânmual Road, Khatla, Aizawl, Mizoram – 796001,     Phone: 0389-2336591 
website: www.mpcb.mizoram.gov.in                   email: mpcb@mizoram.gov.in 

2018



ANNEXURE-IV 2019



11/09/2023, 12:46 Chambers of Swaraj and Kotwal Mail - Service: Affidavit in OA.No.26/2023| PI Vanramchhuangi Vs UOI & Ors

https://mail.google.com/mail/u/0/?ik=1a3e8ffade&view=pt&search=all&permthid=thread-a:r-8442642816737134179&simpl=msg-a:r502339796723893294 1/1

Office Swaraj&Kotwal <office@swarajandkotwal.com>

Service: Affidavit in OA.No.26/2023| PI Vanramchhuangi Vs UOI & Ors
1 message

Office Swaraj&Kotwal <office@swarajandkotwal.com> Mon, Sep 11, 2023 at 12:04 PM
To: Rashmi Bothra <rashmibothra24@gmail.com>, "advocatenandita@gmail.com" <advocatenandita@gmail.com>, secy-
moef@nic.in
Cc: Judicial Section <ngtjudicial-kolkata@gov.in>

Respected Ma'am/Sir

Hope this email finds you well.
Please find attached the Affidavit filed on behalf of Respondent- Chief Secretary Govt of Mizoram in the above-
captioned matter, for your kind reference and record. 

Best Regards, 

 Affidavit CS Govt of Mizoram .pdf
Ana Upadhyay
Advocate
+91 6202231868

Office of Mr. Siddhesh Kotwal 
Standing Counsel for the State of Mizoram
New Delhi
J-1, First Floor,
“Upasana” Building,
1, Hailey Road,
New Delhi -110001
India.
Tel: +91 11 41045066

The information contained in this communication is intended solely for the use of the individual or entity to whom it is addressed and others
authorized to receive it. This communication may contain confidential or legally privileged information. If you are not the intended recipient,
any disclosure, copying, distribution or action taken relying on the contents is prohibited and may be unlawful. If you have received this
communication in error, please notify us immediately by responding to this email and then delete all copies of it from your system.

Whilst we have taken reasonable precautions to ensure  that any attachment to this e-mail has been swept for viruses, we cannot  accept
liability for any damage sustained as a result of software viruses and would advise that you carry out your own virus checks before opening
any attachments. Please note that communications sent by or to any person through our computer systems may be viewed by other members
of our Chambers and agents.

 

2020

Proof of Service 

https://drive.google.com/file/d/1PqSCjZCW0fw409-1Zt_dqrkCtyobwF5M/view?usp=drive_web
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